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Avik Televentures (P) Ltd. v. Office of the GST Officer, (Aravind Kumar and Prasanna B. Varale, JJ.), 

2026 SCC OnLine SC 1216 
Baldeep Singh Sapra v. State (Directorate General of GST Intelligence), (Pankaj Mithal and S.V.N. 

Bhatti, JJ.), 2026 SCC OnLine SC 1214 
BDA v. N.B. Suresh, (Surya Kant and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC 3341 
Bengal Cold Rollers (P) Ltd. v. Commr., (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC 

OnLine SC 1213 
CIT v. Ashok Singh Gautam HUF, (Surya Kant, C.J. and Joymalya Bagchi, J.), 2026 SCC OnLine SC 

1206 
CIT v. District Mining Officer, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026 SCC OnLine 

SC 1203 
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Akhilesh Tiwari v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 16708 
Akram v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16901 
Aman Abbas v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 16710 
Aman Kumar Agrawal v. State of U.P., (J.J. Munir and Tarun Saxena, JJ.), 2026 SCC OnLine All 

16935 
Aman Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16786 
Aman Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16800 
Amar Nath Tiwari v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 16631 
Amar Singh v. State of U.P., (Anil Kumar-X, J.), 2026 SCC OnLine All 16972 
Amit Gond v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16898 
Amit Gupta v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 16645 
Amit Kumar v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16843 
Amit Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16893 
Amit Kumar v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 16746 
Amit v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16830 
Amjad v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 16916 
Anand Kumar v. State of U.P., (Dr. Gautam Chowdhary, J.), 2026 SCC OnLine All 16638 
Anand Prakash Singh v. State of U.P., (J.J. Munir and Achal Sachdev, JJ.), 2026 SCC OnLine All 

16915 
Anand Pratap v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16699 
Anil Kumar Dubey v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16675 
Anil Kumar Jain v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 16738 
Anil Kumar Sharma v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 17015 
Anjali Negi v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16731 
Anshu Man Mishra v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC 

OnLine All 16919 
Anshul Chaudhari v. Lt Col Aditya Veer Singh, (Kshitij Shailendra, J.), 2026 SCC OnLine All 16980 
Anuj Malik v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 16853 
Anupam Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 17023 
Anurag Khatik v. State of U.P., (Prakash Padia, J.), 2026 SCC OnLine All 17022 
Anurag Kumar Gautam v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 16892 
Anurag Swaroop v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 16798 
Apna Brick Field v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC 

OnLine All 17096 
Archana Gupta v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC 

OnLine All 17050 
Archana v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 16706 
Arjun Yadav v. State of U.P., (Siddharth and Vivek Saran, JJ.), 2026 SCC OnLine All 17787 
Arpit Kumar Srivastava v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 16650 
Arun Kumar Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 17028 
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Central Orders/Rules/Regulations   [12] 
• Cross Recessed Screws (Quality Control) Amendment Order, 2026 
• Steel and Steel Products (Quality Control) Amendment Order, 2026 
• Council of Architecture (Minimum Standards of Architectural Education) (Amendment) 

Regulations, 2026 
• Drugs (Sixth Amendment) Rules, 2026 
• Foreign Exchange Management (Deposit) (Sixth Amendment) Regulations, 2026 
• Foreign Contribution (Regulation) Amendment Rules, 2026 
• Telecommunications (Authorisation for Provision of Miscellaneous Telecommunication Services) 

Rules, 2026 
• Telecommunications (Authorisation for Provision of Principal Telecommunication Services) Rules, 

2026 
• Telecommunications (Authorisation for Captive Telecommunication Services) Rules, 2026 
• Telecommunications (Terms and Conditions for Migration) Rules, 2026 
• Insecticides (Amendment) Rules, 2026 
• Ministry of Mines, Geological Survey of India, Assistant Geophysicist Recruitment Rules, 2026  

  
 

 

To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 

 
 
 
 
 
 
 
 
 

                    

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003654769
https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

